SHRI M.V, MYSURA REDDY: The mala fide intention of the Government of Karnataka is to store
more than 100 TMC of water in the above barrages and use the same for irrigation. The surprising
thing is that it has commenced congtruction — some part of the work is already over-without giving
information even to the Tribural. The illogical argument of Karnataka is that it is constructing road
bridges. But it is not road bridges. Sir, They have fixed gates and want to utilise 100 TMC of water.
This would create problems for Andhra Pradesh. Andhra Pradesh ig a lower riparian State and the
State’s interests need to be protected. | would reguest the Government of India to immediately direct
the Government of Karnataka to desist from such llegal and unauthoriged construction and do justice

10 the State of Andhra Pradesh.

SHRI PENUMALL I MADHU (Andhra Pradesh): Sir, | associate myself with what the hon.

Member has said.

SHRI SAYED AZEEZ PASHA (Andhra Pradesh): Sir, | also associate myself with what the hon.

Member has mentioned.

MR. DEPUTY CHAIBMAN: Special Mentions will be taken up immediately after
& o'clock. Now, Shri Tarini Kanta Roy. Your Party is left with only fifteen minutes. Still, two speakers

are there. You may, please, conclude now.

THE BUDGET (RAILWAYS) 2009-10

SHRI TARINI KANTA ROY (West Bengal): Sir, | was speaking yesterday about vacancies in
Railways . The Railways have about 1,650,000 vacancies. At the same time, abaout 1,20,000 posts have
been abolished by the Railways. | was asking the han. Minister whether she was ready to fill up the
vacancies immediately and, at the same time, restore the abolished posts. | was asking her about

this when | was speaking here yesterday on the Rallway Budget.

Siry ['would like to say that in her Budget Speech there was naot a single word about wages and
social security of lakhe of contract warkers working in the Railways. | would also say that the Budget
Speech was silent about the condition of millions of hawkers, vendors and commigsioned vendors,
who are actually earning their daily bread working with the Railways. Sir, | was very happy because
the Railway Minister expressed her desire to give ‘Fzat’ to the poor people. | welcome it. At the same
time, | would reguest her to issue licenses to milions of hawkers, vendors and commissioned
vendors at a subsidized rate, gay, Bs. 25 per manth. Thig would help them and would also restrict
the entry of unlicensed and unauthorised hawkers and vendors in the Rallways. Sir, like in previous
years, this Budget also starts with a declaration about introduction of new trains, non-stop trains,
extension of traing, increase in the frequency of traing, and 2o on. While | welcome these proposals, |
would like to know whether our railway tracks are adeqguate to run all these traing and whether the
renovation, restoration and rebuilding that our cld bridges require has been done. Sir. this needs lot
of money. | am afraid, that the Rallway’s operating ratio has gone up to the dangerous level of 92.5

per centin the current Budget from 75.9 per cent, in actual, in 2007-08.
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Sir, avallability of funds s the main criteria to undertake new projects and new schemes. The
hon. Minister has shown her reliance on PPP for development of 50 world-class stations, new freight
and coach terminals, logistic parks, special purpose rolling stocks, perishable cargo centres and so
on. In the prevailing conditions of economic recession world over, hardly any private investments are
forthcoming. The hon. Minigter hergelf has admitted in her Budget Speech that cut of Re.3,400
crores earmarked in the Annual Plan of 2009-10, for rescurce mehilisation through PPP, Rs.3,300

crore would just not materialize.

MR. DEPUTY CHAIRMAN: Please conclude; otherwige, your party’s other Member will not get

time.

SHREI TARMNI KANTA BOY: Yes, Sir. | am concluding. Now, | am caming to my own area which
comes under the N.F. Railway. ...Unrerrupn'ons)... Sir, in my area, /.e., in the N.F. Railway, this
vear, the hon. Minister has sanctioned Re.107 crores for a new rallway project, namely, Moinaguri-
Jogighopa railway project. Sir, | would like to say here that thig project needs Rs. 1,480 crores, but
till date, including this Bs.109 crares, Rs.414 crares have been allocated for this praject. This project
is scheduled to be completed by 2012. ... {Interruptions )... Yes, anly three years are left. But, my
question ig, when only 30 per cent money has been allocated till date, how will this project be
completed in the next three years? At the same time, Sir, | would like to mention here that gauge
conversion work and other works are neglected in this area. The gauge conversion work on
Lamding-Badarpur and Silchar-Tripura lines remains hanging. | request that this should be given
priority. At the same time, | wolld like to menticn here that there is no Budget provision for the new
railway line from Agartala to Sabroom. |want to know from the hon. Minister as to what the Bailways
are gaing to do for this new railway line from Agartala to Sabroom. Sir, for my area, | demanded,
several times, for a daily train fraom New Coochbebhar to Sealdah. The Uttarbanga Express now runs
thrice & week. | request that thig should run daily. | have also demanded several times for a double
line from Mew Jalpaigur! to New Alipurduar, which is the main line. If this iz not done early, not only
the people of this area but also the people of the whole North-Eastern region will suffer. Sir, | hope
that the hon. Minister will pay proper attention to all these projects in the Marth-eastern area which

comes under the MN.F, Rallway. With these words, Sir, | conclude.

MR. DEPUTY CHAIRMAN: Now, Shri Virendra Bhatia. Your party has 12 minutes, and there are

three speakers from your party.
SHRIVIRENDRA BHATIA (Uttar Pradesh): Sir, there are 20 minutes far my party.
MR. DEPUTY CHAIRMAN: Now, 19 minutes are |eft.
SHRIVIRENDRA BHATIA: Sir, | would try to give chance to other Members. | will be brief.

MR, DEPUTY CHAIBMAN: | would like to inform the House that the Members should stick to the
timings. We have to conclude the debate tomorrow. Still, there are 40 hon. Members who have to

participate in this debate, and the time is limited. Pleagse adhere to the time allotted to your party.
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MR. DEPUTY CHAIRMAN: Samajwadi Party hasg left with anly 2 minutes. Now, Dr. Malaisamy.
You have got 12 minutes.

DR. V. MAITREYAN (Tamil Nadu): Sir, aur party has gat 12 minutes. Now, it is nearly 1o’ clock.
Fither you allow Mr. Malaizamy to complete hig speech. Or, | reguest you to adjourn the House for
lunch. He will start his speech after lunch.

MR. DEPUTY CHAIRMAN: Okay.
The House is adjourned for lunch till 2 ¢ clock.
The House then adjourned for lunch at fifty-six minutes past twelve of the clock.
The House re-aszembled after lunch at two of the clock.

THE VICE-GHAIRMAN (PROF. P. J. KURIEN) in the Chair
THE BUDGET (JHARKHAND), 2009-10

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI NAMO NARAIN MEENAY: Sir, |
beg to lay on the Table a statement (in English and Hindi) of the estimated recelpts and expenditure
of the State of Jharkhand for the year 2002-10.

THE BUDGET (RAILWAYS) 2009-10 -- Contd.

DR. K. MALAISAMY (TamH Nadu): 3ir, at the outeet, | feel at home, az if | have done my job on
seeing the Chair.

THE VICE-CHAIRMAN (PROF. P.J. KURIEN); Okay, then, you give the chance to the next
speaker.

DR. K. MALAIBAMY: Sir, let me start with a word of thanks in abundance to the Chair Tor having
called me as a second speaker on behalf of the ALRDMK to speak on the Railway Budget.

Fully conscious of the time given and task ahead of the House, | would try to be as brief as
possible. My task seems to be fairly easy, particularly when many of the points, which | canceive,
have been well-delivered by both the sides. So, my task has become guite easy. | would like to
divulge and dilate on some thrugt areas and omitted areas. My total obeervation will be divided inta
four parts, namely, the hits and the highlights on the one side. ... Interruptions ...

THE VICE-CHAIRMAN (PROF. P.J. KURIEN) : Within the time allotted ta your party.

DR. K. MALAISANMY: The pits and depressions on the other side. One has been hailed by the
Treazury Benches and wailed by the other gide. | would like to be in between.
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